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lrreaularitles I. Calilag Teaders I. D.D.A. 

3627. SHR1 RAM VILAS PASWAN: 
Will the Minister of WORKS AND HOUS-
ING be pleased to state: 

fa) whether Oovcrnment have fouod 
ircclularities and misappropriation in invit .. 
ing tenders in tbe Delhi Development 
Authority: 

(b) if so, what kind of irregularities and 
misappropriations were these; and 

(c) remedial Iteps Government have 

taken to Mop .ada irrepJaritfea fa tutare _ 

THE· DBPUTY MfNISTBR IN THE 
DSPARTMBNT . OF SPORTS, IN THB 
MINISTRY OF WORKS AND HOOSING 
AND IN THE DEPAR.TMENT OP 
PARLIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (8) to (c). The iDlor. 
mattoa is beta, collected and· wiD . be laid on 
tbe Table of the Sabha. 

Procedwe or Ia,Jtiq T __ ,,1a D.DA. 

3628. SHRI RAM VILAS PASWAN: 
~ Will the Minister of WORKS AND BOUs.. 
:ING be pleased to state : 

, (a> whether in Delhi Development Autho-
rity, tenden arc invited on behalf of the 
Chairman ; 

(b) who is tbe. competent authority to 
,... for the tcoders io tbe Delhi Devc:lopmeot 
~uthority ; 

(c) how arc the tender documents pre-
'red. published and sold in the Delhi 
evelopment Authority; 

;d) wbether the procrdure of invitina 
den in the Delhi Development Authority 
crs (rom tbat of the C.P.W.D. ; 

~ how arc the londers Cor works accep-
t,nd awarded to the aacncios in tbo Delhi 
[tlopment Authority ; 

~ whether there is any time-limit for 
aotance and award of the works to the 
... rul tenderers ; and 

; if so. how is this timo-limit. exercised 
in Delhi Development Autbority ? 

1 DEPUTY MINISTER IN THB 
DatTMENT OF SPORTS, IN THB 
MdrRY OF WORKS AND HOUSING 
AN IN THE DEPARTMBNT OF 
PAIr\MENTARY AFFAIRS (SHRI 
MAKARJUN): (a> to (8). The infor-
mat. beiDa collected and will be laid on 
tbe " of tbe Sabba. 

" 

~1at1oD aad Absorptloa or Depute-
\ tloDlsts ID D.D.A. 
; 

36~HRI RAM VILAS PASWAN: 
Will \ Mioister 01 . WOR.KS AND 




